
Co-operative SedOr 

"910. Shri Nltiraj 8111gh ChalH1hari: 
Will the Minister of Food and Acrieul-
tare be pleased to state: 

(a) the total amount invested so !ar 
in the co-operative sector; 

(b) how much of the above is con-
tributed by the Centre, the Reserve 
Bank and the states; and 

(e) the steps Government propose to 
take to meet the growing demand of 
the Co-operative Sector? 

The MinJster of State in the Minis-
try of Food, Agriculture, Community 
Development and Cooperation (Shrl 
M. S. Gurupadaswamy): (a) Total 
share clI1:'ital investcd is s~ at d at 
Rs. 377 cr';: es (approx.). 

(b) n ~ t nt in shiite capital by 
States is estimated at Rs. 79 erores 
(approx.). There is nc> direct invest· 
ment in share capibl by the Centre Or 
the Reserve Bank but assistance is 
provided by them to the States. 

(c) It is expected that 1he outlay on 
the cooperative d~ p nt schemes 
during the  Fourth Plan would te of 
the order of Rs. 206 crores. In addi-
tion, the RMEirve Bank and other 
financing institutions would be provid-
ing loans to State Governments/Co-
operative institutions for cooperalive 
programmes. 

Ghost Ration Cards in Delhi 

·9U. Sbrl Baburao Patel: 
Shri S. C. Samllllta: 
Shri A. K. Kisku: 
ShrI S. N. Maltl: 
Shri Tridlb KIIDI£.I' Chaudhurl: 
Shrl YashPa' Singh: 
Shrl A\&III Das: 
Slarl D. C. Sha1'll1ll: 
Shrl ODkar La! Berwa: 
Shrt K. N. Pandey: 

. Will .. tb.e M,inister of Food aDd 
Arrteulture be pleased to state: 

(a) Whether Governm!!nt are aware 
of the fact that there are over a mll-

lion ~ t ratiop. c":ci. in_neW alone 
enab lng the sale of foodgr' . 
black market. alll, 111 the , 

(b) the practical siepS' taken b 
~ rn nt to trace theie . iho?t 

ration cards and punish the cuI ·t. 
and prl s, 

(c) t~  nu~ r of persons arrested 
so a~ In thIS connection during the 
last SIX months and the punishm<!11t 
awarded to them! 

The Minister of State fa the Minis-
try of Food, AgriouIture. Communily 
Development and Cooperation (Shrj 
Annasahib Shinde): (a) No, Sir. 
There nre no doubt ghost ration card! 
in Delhi but It appears improbable 
that the number would be so large 
as mentioned in the quctiOll. 

(b) In order to unearth ghost rntion 
cards special drives like mas.;; cheCK-
ing of households by detailing a larjie 
staff are nOw being organ1sed. Prior 
to the starting of these drives, an 
appeal to the public for voluntary 
surrender of ghost ration cards a~ 

made. 

(c) A statement is placed on the 
Table of the Sabha. [Placed in Lib-
rary. See No. LT-886/67J. 

Credit Facilities in Drou.tht-dreetell 
Areas 

*912. Shri Sidheshwar Prasa4: Will 
the Minister of Food and Alricultare 
be pleased to state: 

(a) whether any study, enquiry, 
assessment, review has been made re-
ceritly to examine the credit fac'.lities 
being made available to the farmers 
of the famine, drought-affected areas; 
and 

(b) if so, the findings thereof? 

~ ~r ql State In tho, MllIia-

tr r ~ 9  .. Ame." u. t ~  .... ~ t  '1 . 
~ p p u t BIi4. p ~ n . S~r  
AI. S. GuruplUkawamj): (a) Yes, Sir. 

(bY In areas aJrected by d ~t tile 
defaulters of cooperative loans have 




